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Sh. R.P. Agarwal, Advocate for the petitioner. Sh. Pradeep Singh Sisodia

CGSC along with Sh. M.K. Bagri, OL and Sh. Kuldeep Singh, STA for ROC

Kanpur is present.

List the matter on 11" May 2018.
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SAROJ RAJWARE,
MEMBER (T)

V.P. SINGH,
MEMBER (J)



